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CAT! I /13 

CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAD BENCH 

O.A.NO. 511 of 92. 
kxNO 

DATE OF DECISION 	17.11.1998 

S. Natesan Iyer 
	

Petitioner 

App' C ant- inperson 

Versus 

union of India & ors. 	 Respondent S 

Mr. N.S. shevde, 	 Advocate for the Respondent{s 

CORAM 

The Hon'ble Mr. V. Ramakrishflafl, vice Chairman. 

The Hon'bte Mr. P.C. Kannan, judicial iiernber 

Whether Reporters of Local papers may be allowed to see the Judgment ? V 

To be referred to the Reporter or not ? 

c, Whether their Lerdships wish to see the fair copy of the Judgment ? 

4, Whether it needs to be circulated to other Benches of the Tribunal 



#P 
S. Natesan Iyer 
46 years, 
Assistant Traction Foreman 
power Supply Installation 
Jestern Railway*  Mehmedabad. 
Resi. Address: 
Block NO. M 1 Room NO. 8 
PraSnat jppartment 
Opp: S.T. Nagar 
NADIAD - 387 001. 	 .... 	Applicant. 

(olicant_ in-person) 

VEIRSUS 

Union of India, notice 
to be served through 
The 	neral Manager, 
Western Railway, 
Headquarter Office, 
Church gate , 
Bothbay - 20. 

Divisional Railway Manager, 
(stablishment-Tractjon DistrihLrtiOn) 
Western Railway, 
Pratapnagar, 
yadodara - 390 004. 	 ..... 	Respondents. 

(Advocate: Mr. N.3. Shevde) 

0 RAL 0 LDE R 

0.A.NO. 511/1992 

Date: 17.11.1)98. 

per: Hontble M. V. ±.arnaktishnan, vice Chairman. 

The applicant, who is appearing in person is 

not present. He has not been present on the last three 

occasions also. It would 	seem that he is not 

interested in prosecuting the OA O.A.dismissed for 

deLault. 

(P.0 .Kaflnan) 
Me mte r ( j) 

(V.Ramakrishnan) 
yice Chairman 

vtc. 


